_1'

Central ARdministrative Tribungl
Principal Bench, New Delhi.

0.4,1496/1989

New D=lhi, This the 07th Day of fpril 1294

Hon'blg Shri 3J,P, Sharma, Member{8)

Hon'ble Shri S.R. Adige, Member (A)

Shri P.N. Mudgal
S/o Lete Shri: Ram Kumar
Law Asstt./Cstt
C/o Chief Administrative Offiger
Constructicn
Kashmere Gate, Delhi .
' Applicant

By Advocate Shri 5.K. Sauwhney
Vepsus
Union of India

Thoough General Manager,
Northern Railways, Baroda House,

New Delhi,
Respondents
By Advocate Shri Ramesh. Gautam
DR D E R(Oralj
Hon'ble Shri J.P. Sharma, fMember{J)
1. ~Ths lsarned counsel for the applicant

made a statement at the bar that the relief

prayed by the applicant hag become-infructuous

and hence he is noct pressinc for relief. The

respondents have no obiection to it. The 04

is dismissed as not pressed, No cosfs.

el T
(S.R.A IQKB ' {3.P.SHARMA)
Member(A) Member(J)

LCP




